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rich  as w as anticipated. The g rea ter 
p a r t  of th is m ateria l is of a  refractory  
nature, th e  ex traction  of uranium  
from  w hich 'will be costlier than  from  
ore w hich can be m ore easily treated. 
M ore ore is being excavated by open-
ing up the deposits a t various points, 
sam ples from  w hich have been taken  
for beneftciation and leaching tests. 
The w ork on these samples, as also 
fu rth e r  w ork to develop the m ine 
scientifically and systematically, is in 
progress.

Length of Films

*1276. Shri Raghunath Singh: W ill 
the M inister of Commerce and Indus­
try be pleased to state w hether it  is 
a fact tha t G overnm ent a re  consider-
ing a proposal to reduce the length 
of films to eight thousand feet only?

The Minister of Commerce (Shri 
Kannngo): A suggestion regarding the 
length of Indian Film s being reduced 
suitably has been m ade to the Indian 
Film  Industry  as one of the possible 
m easures for bringing down foreign 
exchange expenditure on the im port 
of raw  films.

Licences for Coal Mining 
Equipment

*1277. Shri M atin: Will the M inister 
of Commerce and Industry  be pleas-
ed to state:

(a) w hat steps have been taken  for 
issuing licences for spare parts re la t-
ing to colliery equipm ent which are 
now of the “Banned Type” ;

(b) w hat steps are proposed to be 
taken to ensure stocks of spare parts 
being readily available for existing 
colliery equipm ents; and

(c) w hether he is aw are th a t pro-
duction in m any old establishm ents 
suffers due to non-availability of 
spare parts?

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
(a) Licences for im port of all types of 
spare parts fo r Colliery equipm ents 
a re  granted fairly  liberally  to actual

users provided the dem and is certified 
by the  Coal Commissioner and  th e  
item  applied for is not read ily  avail-
able from  indigenous sources.

(b) The licencing is on a sufficient 
scale to enable Collieries to  build  up 
stocks.

(c) No, Sir.

Kashmir

*1278. Shri Shree Narayan Das: 
W ill the Prime Minister be pleased 
to state:

(a) w hether any date has been fix-
ed to discuss Ja rrin g  Report on K ash-
m ir by the  Security Council; and

(b) if so, when?

The Deputy Minister of External 
Affairs (Shrimatl Lafcnhm< M enon):
(a) and (b). G overnm ent have no 
inform ation.
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Pensions to Displaced Persons

966. Shri Onfcar Lai: Will the Minis-
ter of Rehabilitation and Minority 
Affairs be pleased to state:

(a) how many displaced Govern-
ment Servants from Sind and North 
West Frontier Province, who migrated 
to India, have been given their pro-
visional pensions so far;

(b) how many applications are still 
pending with Government; and

(c)  the reasons fh erefo r?
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The Minister of Rehabilitation: and 
Minority Affairs (Shri Mehr Chand
Khanna): (a) to (c). A statement is 
laid on the Table of the House. [See  
Appendix III, annexure No. 126.]

Indian Standards Institution

967. Shri Nagi Reddy: Will the 
Minister of Commerce and Industry
be pleased to stater

(a) w hether a conference of rep re-
sentatives of Central and State Gov­
ernments, was convened by the Indian 
Standards Institution during the m onth 
of July, 1957;

(b) if so, the proposals th a t w ere 
discussed and agreed upon a t th a t 
Conference; and

(c) the measures taken and p ro -
posed to be taken to implement the
decisions?

The Minister 
Manubhai Shah):

of Industry (Shri
(a) Yes, Sir.

(b) Questions relating to im ple-
mentation of Indian Standards and 
recognition of the Indian Standards 
Certification Mark were discussed. A 
list of the recommendations m ade by 
the Conference is laid on the Table. 
[See Appendix III, annexure No. 127.)

(c) The recommendations made by 
the Conference have been brought by 
the Indian Standards Institution to 
the notice of the Central and S tate 
Governments and other bodies for 
compliance.

Castor-Oil Exports

968. Shri Dharmalingam: Will the
Minister of Commerce and Industry
be pleased to state the quantity and 
value of Castor-Oil exported to the  
U.S.A. during 1956?

The Minister of Industry (Shri 
Manubhai Shah): 20,900 tons valued
at Rs. 299 lakhs.




